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• Ministry of Railways [Noti. No. S.O. 1363(E)] 
• Ministry of Railways [Noti. No. S.O. 1407(E)] 
• Ministry of Railways [Noti. No. S.O. 387(E)] 
• Ministry of Railways [Noti. No. S.O. 406(E)] 
• Ministry of Railways [Noti. No. S.O. 407(E)] 
• Ministry of Railways [Noti. No. S.O. 415(E)] 
• Ministry of Railways [Noti. No. S.O. 420(E)] 
• Ministry of Railways [Noti. No. S.O. 440(E)] 
• Ministry of Railways [Noti. No. S.O. 446(E)] 
• Ministry of Railways [Noti. No. S.O. 466(E)] 
• Ministry of Railways [Noti. No. S.O. 473(E)] 
• Ministry of Railways [Noti. No. S.O. 512(E)] 
• Ministry of Railways [Noti. No. S.O. 545(E)] 
• Ministry of Railways [Noti. No. S.O. 582(E)] 
• Ministry of Railways [Noti. No. S.O. 660(E)] 
• Ministry of Railways [Noti. No. S.O. 677(E)] 
• Ministry of Railways [Noti. No. S.O. 682(E)] 
• Ministry of Railways [Noti. No. S.O. 695(E)] 
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• Ministry of Railways [Noti. No. S.O. 712(E)] 
• Ministry of Railways [Noti. No. S.O. 721(E)] 
• Ministry of Railways [Noti. No. S.O. 772(E)] 
• Ministry of Railways [Noti. No. S.O. 781(E)] 
• Ministry of Railways [Noti. No. S.O. 788(E)] 
• Ministry of Railways [Noti. No. S.O. 794(E)] 
• Ministry of Railways [Noti. No. S.O. 820(E)] 
• Ministry of Railways [Noti. No. S.O. 848(E)] 
• Ministry of Railways [Noti. No. S.O. 854(E)] 
• Ministry of Railways [Noti. No. S.O. 883(E)] 
• Ministry of Railways [Noti. No. S.O. 885(E)] 
• Ministry of Railways [Noti. No. S.O. 886(E)] 
• Ministry of Railways [Noti. No. S.O. 891(E)] 
• Ministry of Railways [Noti. No. S.O. 913(E)] 
• Ministry of Railways [Noti. No. S.O. 914(E)] 
• Ministry of Railways [Noti. No. S.O. 915(E)] 
• Ministry of Railways [Noti. No. S.O. 917(E)] 
• Ministry of Railways [Noti. No. S.O. 934(E)] 
• Ministry of Railways [Noti. No. S.O. 936(E)] 
• Ministry of Railways [Noti. No. S.O. 937(E)] 
• Ministry of Railways [Noti. No. S.O. 938(E)] 
• Ministry of Railways [Noti. No. S.O. 945(E)] 
• Ministry of Railways [Noti. No. S.O. 953(E)] 
• Ministry of Railways [Noti. No. S.O. 954(E)] 
• Ministry of Railways [Noti. No. S.O. 955(E)] 
• Ministry of Railways [Noti. No. S.O. 957(E)] 
• Ministry of Railways [Noti. No. S.O. 985(E)] 
• Ministry of Railways [Noti. No. S.O. 991(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1038(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1039(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1047(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1049(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1051(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1054(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1055(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1056(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1061(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1067(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1071(E)] 
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• Ministry of Road Transport and Highways [Noti. No. S.O. 1072(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1077(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1126(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1130(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1133(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1135(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1139(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1140(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1141(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1184(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1185(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1186(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1187(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1189(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1190(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1192(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1215(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1218(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1223(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1224(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1226(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1275(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1276(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1278(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1279(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1280(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1284(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1285(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1286(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1287(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1288(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1289(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1290(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1291(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1293(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1317(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1346(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1347(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1348(E)] 
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• Ministry of Road Transport and Highways [Noti. No. S.O. 1349(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1350(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1355(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1358(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1359(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1360(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1367(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1370(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1374(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1375(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1376(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 1402(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 327(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 530(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 595(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 602(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 604(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 605(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 607(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 608(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 609(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 612(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 615(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 616(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 619(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 621(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 622(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 623(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 635(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 727(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 729(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 732(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 734(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 735(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 739(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 744(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 747(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 749(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 750(E)] 
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• Ministry of Road Transport and Highways [Noti. No. S.O. 752(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 754(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 757(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 758(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 759(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 797(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 799(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 801(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 809(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 813(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 817(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 818(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 824(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 826(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 827(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 830(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 831(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 856(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 857(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 863(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 864(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 867(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 869(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 874(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 875(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 920(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 921(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 928(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 929(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 931(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 967(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 970(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 971(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 972(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 973(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 974(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 975(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 977(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 978(E)] 
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• Ministry of Road Transport and Highways [Noti. No. S.O. 979(E)] 
• Ministry of Road Transport and Highways [Noti. No. S.O. 996(E)] 
• Ministry of Steel [Noti. No. S.O. 1090(E)] 
• Ministry of Steel [Noti. No. S.O. 1091(E)] 
• Ministry of Steel [Noti. No. S.O. 1092(E)] 
• Ministry of Steel [Noti. No. S.O. 1093(E)] 
• Ministry of Steel [Noti. No. S.O. 1094(E)] 
• Ministry of Steel [Noti. No. S.O. 1095(E)] 
• Ministry of Steel [Noti. No. S.O. 1096(E)] 
• Ministry of Steel [Noti. No. S.O. 1097(E)] 
• Ministry of Steel [Noti. No. S.O. 1098(E)] 
• Central Board of Direct Taxes [Notification No. 66 of 2026-CBDT] 
• Central Board of Direct Taxes [Notification No. 67 of 2026-CBDT] 
• Central Board of Direct Taxes [Notification No. 68 of 2026-CBDT] 
• Central Board of Direct Taxes [Notification No. 69 of 2026-CBDT] 
• Central Board of Direct Taxes [Noti. No. S.O. 2768(E)] 
• Ministry of Finance [Notification No. 24/2026-Central Excise] 
• Ministry of Finance [Notification No. 25/2026-Central Excise] 
• Ministry of Finance [48/2026-Cust (NT) [Customs Tariff (Determination of Origin of Goods under 

the Comprehensive Economic Partnership Agreement between India and Oman) Rules, 2026]] 
• Ministry of Finance [2/2026-Cust (CVD)] 
• Ministry of Finance [19/2026-Cust] 
• Ministry of Commerce and Industry [Notification No. 19/2026-27] 
• Ministry of Consumer Affairs [Legal Metrology (Packaged Commodities) Third Amendment Rules, 

2026 Noti. No. G.S.R. 418(E)] 
• Ministry of Health and Family Welfare [File No. COS-12/1/2026-eoffice] 
• Ministry of Health and Family Welfare [Food Safety and Standards (Vegan Foods) Amendment 

Regulations, 2026 F. No. SS-T0T1(NOTI)/1/2025-Standard-FSSAI] 
• Ministry of Health and Family Welfare [Drugs (Third Amendment) Rules, 2026 Noti. No. G.S.R. 

407(E)] 
• Ministry of Health and Family Welfare [Food Safety and Standards (Prohibition and Restrictions on 

sales) Amendment Regulations, 2026 Noti. No. SS-T0FA(NOTI)/3/2024-Standard-FSSAI] 
• Ministry of Home Affairs [Immigration and Foreigners (Amendment) Rules, 2026 Noti. No. G.S.R. 

424(E)] 
• Ministry of Labour [Noti. No. U-11019/13/2026-GPW] 
• Ministry of Law and Justice [Dadra and Nagar Haveli and Daman and Diu Fire and Emergency 

Service Regulations, 2026 Noti. No. 6 of 2026] 
• Ministry of Law and Justice [F. No. BCI:D: 3307/2026] 
• Ministry of Law and Justice [General Notice 18-05-2026] 
• Ministry of Shipping [Merchant Shipping (Seafarers Welfare Board and Levy of Fees) Rules, 2026 

Noti. No. G.S.R. 408(E)] 
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• Delhi [Delhi Goods and Services Tax (Amendment) Rules, 2025 Notification No. 7/2025-State Tax] 
  
Central Act   [1] 

• Delhi Municipal Corporation (Amendment) Act, 2003 
  
Central Rules/Regulations   [8] 

• Legal Metrology (Packaged Commodities) Third Amendment Rules, 2026 
• Immigration and Foreigners (Amendment) Rules, 2026 
• Drugs (Third Amendment) Rules, 2026 
• Merchant Shipping (Seafarers Welfare Board and Levy of Fees) Rules, 2026 
• Food Safety and Standards (Vegan Foods) Amendment Regulations, 2026 
• Food Safety and Standards (Prohibition and Restrictions on sales) Amendment Regulations, 2026 
• Customs Tariff (Determination of Origin of Goods under the Comprehensive Economic Partnership 

Agreement between India and Oman) Rules, 2026 
• Dadra and Nagar Haveli and Daman and Diu Fire and Emergency Service Regulations, 2026 

  
State Rules   [1] 

• Delhi Goods and Services Tax (Amendment) Rules, 2025 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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